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lISCO management as principal 
employer is not enforcing P.F. deduc-
tions from the workers's wages ; and 

(d) what steps the TISCO mana-
gement proposes to take against 
defaulting contractors' finns and for 
realisation of huge Provident Fund 
8ITears? 

THE MINISTER OF COMMER-
CE AND STEEL AND MINES 
(SHRI PRANAB MUKERJEE) : 
(a) to (d). The information is being 
col1ected and will be laid on the 
. Table of thf! House. 

Gramin BalIk Scheme 

2433. SHRI RAM SWARUP 
RAM : Will the Minister of FINANCE 
be pleased to state ; 

(a) whether in order to imple-
ment 20 points programme and give 
help and aid to the poor people 
"Gramin Banks" Scheme was for-
mulated ; 

(b) if so, how many banks so 
far are working in various States and 
their progress of work till 30th Decem-
ber, 1980 ; and 

(c) whether Government will 
also place a report of any scheme, 
ndes or regulations so far prepared 
for branch mangers and other employ-
ees of Gramin banks in seIVice? 

THE DEPU'IY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI MAGANBHAI BAROT): 
(a) Regional Rural Banks (Gramin 
Banks) are being set up to cater to 
the credit requirements of the weaker 
sections of the population in rural 
areas. 

(b) As at the end of December 
1980, eighty five Regional Rural 
Banks covering 143 districts· ··were 
. unctioning in 17 States of the COUIitry. 
According to the latest information 
available, the 73 Regional Rural 
Banks in position as at the end of 
JUDe, 1980 had opened 2735 branches 

and mobilised Rs. 16 crores in ·de-
posits. The aggregate loans and 
advances outstandirig on this date 
amounted to Rs. 181 aores in abOut 
18.5 1akh borrowal accounts.· 

(c) Model (Staff) Services Regu .. 
lasions were prepared by the Govern.· 
ment in consultation with the Reserve 
Bank of India and the Sponsor Banks 
under section 30 of the Regional 
Rural Banks Act, 1976. These Model· 
Regulations cover various service 
aspects of the employees of the Re-
gional Rural Banb such as appoint-
ments, probation, seniority, conduct,. 
discipline, leave, medical benefits, 
ProVIdent fund etc. According to the 
latest information available, most of 
Regional Rural Banks have adopted 
these Regulations. 
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